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(By Advocate Shri A.K.Trivedi)

\l s.

1, Union-of India through its
Secretary Ministry of Defence,
South olock, Neu Delhi-11

2. Commander Dorks Lngine^'r
(Air'Force) Palarn,
Delhi' Cantt-IIOOlO

3*' Garrison Gngineer(h orth)
Air Force Palam,
Delhi Cantt-liOOlQ

Gsponaenus

(By Advocate Mrs Fleera Chhibber)

0 R D £ R (CRAL)

(Hon'ble Smt, Lakshmi Suaaiinathan. Member (O)

Mrs Chhibber, leactnad counsel submits that

the respondents have by letter dated 23^3,96 matie sn

offer of appointment to applicant No.2, Shri Mukesh

Kumar, offering him appointment as Ty Mazdoor on

compassi-en ate ground. Ths applicant has also accepted

the appointment by the'Arrlval Report' dated 3,4,96,

These documents are taken on record,

2, In the- above circumstances, learned counsel foi

the applicant submits that he uishes to uithdrau this

application,

3. Under ;th0 circumstances permission to

uithdrau is gr anted,. .0, A is dismissed as uithdraun.

(Smt. Lak shrni 3ua„;in stnTan,
Member (3)


